
No. SEIAA: 5 : IND:  2013 
 

STATE LEVEL ENVIRONMENT IMPACT ASSESSMENT 
AUTHORITY, KARNATAKA STATE 

(Constituted by Ministry of Environment & Forests, Government of India) 
 

                                                  

                                                                    Department of Ecology and Environment   
   Room No.709, 7th Floor, IV-Gate, 

                                                                         M.S. Building, Bangalore-560 001,   
                                                                                                 

                                                  Date: 22nd August 2013. 
To,  
 

 The CEO & Executive Member,  
Karnataka Industrial Area Development Board (KIADB) 

 No. 14/3, 2nd Floor, 
Rashtrothana Parishat Building (RP),  
Nrupathunga Road, Bangalore – 560 001.  
 

 
 
 
 

 
 

Sir,  
 

Sub:  Development of Industrial Area at Survey Numbers 
of Harohalli 2nd Stage Industrial Area at Harohalli, 
Medamaranahalli, Hulugondanahalli, Bannikuppe 
Devarakaggalahalli villages of Ramanagara District 
by Karnataka Industrial Area Development Board 
(KIADB) - Issue of Environmental Clearance- reg. 

 

* * * * * 
 

This has reference to your applications No. 
IADB/EIA/CEO&EM/13043/2012-13 dated: 04.01.2013 addressed to SEIAA, 
Karnataka and subsequent letters addressed to SEIAA/SEAC, Karnataka seeking 
prior environmental clearance for the above project under the EIA Notification, 
2006. The proposal has been appraised as per prescribed procedure in the light of 
the provisions under the EIA Notification, 2006 on the basis of the mandatory 
documents enclosed with the application viz., the Application in Form 1, 
prefeasibility report and the additional clarifications furnished in response to the 
observations of the State Expert Appraisal Committee (SEAC), Karnataka. 
 
 

 

It is, inter-alia, noted that M/s. Karnataka Industrial Area Development 
Board (KIADB), have proposed for development of industrial area envisaged is an 
industrial theme park with a vision of providing "Hassle free production 
environment" for the manufacturing of IT/BT precision, electronic industries, 
garments and food processing/chemical industries, rubber, plastic, foundry and 
other/general industries on plot area of 371.90 Ha (919-19 Acres) (Details of the 
land as in Annexure). Out of 371.90 Ha, 222.63 Ha is for industrial area, 18.56 Ha is 
for civic amenities, 36.81 Ha is for parks, 7.84 Ha is for parking, 66.07 Ha is for 
roads and 20.00 Ha is for buffer zone. Total water requirement for the industrial 
area is 4 MLD (Domestic: 0.68 MLD + Industrial: 2.92 MLD+ Gardening: 1.4 MLD) 

 : (080) 22211066, 22215383, 22215069. 

 : (080) 22217702. 

 : kiadb@mail.kar.nic.in 
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will be met from BWSSB tertiary treated water supply (Cauvery). Total waste 
water generated is 2.96 MLD (Domestic effluent: 0.55 MLD + Industrial effluent: 
2.34 MLD). Domestic waste water will be treated in STP of 0.70 MLD and 
industrial effluent will be treated in CETP of 2.50 MLD capacity. Total power 
requirement is 5578 KVA will be sourced from KPTCL.  
 

It was noted that, the project proposal was considered initially by Expert 
Appraisal Committee, Ministry of Environment and Forests, Govt. of India, New 
Delhi and ToRs were issued on 10th November 2009 for conducting Environment 
Impact Assessment Study. EIA has been conducted by M/s. Ramky Enviro 
Engineers Limited, "Ramky House" Site No. 25-30, 2nd Cross, Raghavendra Nagar, 
Hennur Ring Road, Kalyan Nagar (Post), Bangalore – 560 043 who is NABET, QCI 
accredited. The public consultation was held on 02.02.2012.  

 

It was further noted that, the final EIA have been presented before EAC, 
MoEF, GOI, New Delhi in 116th Meeting held on 19th – 21st September 2012. The 
EAC has suggested the proponent to apply before the SEIAA as no 'A' category 
activities are envisaged.  

 

The SEAC, Karnataka, based on the information submitted by you, 
presentation made by you and the consultant, M/s. Ramky Enviro Engineers 
Limited, "Ramky House" Site No. 25-30, 2nd Cross, Raghavendra Nagar, Hennur 
Ring Road, Kalyan Nagar (Post), Bangalore – 560 043, during the meetings held on 
18th & 19th January 2013, 14th & 15th February 2013 and 5th April 2013 and has 
recommended for issue of Environmental Clearance. 

 

The State Environmental Impact Assessment Authority (SEIAA) Karnataka 
has considered the project in its meeting held on 17th May 2013 and after due 
consideration of the relevant documents submitted by the project proponent and 
additional clarifications furnished in response to its observations and the appraisal 
and recommendation of the SEAC, have accorded environmental clearance as per 
the provisions of Environmental Impact Assessment Notification-2006 and its 
subsequent amendments, subject to strict compliance of the terms and conditions 
as follows:- 

 
 

 

A- SPECIFIC CONDITIONS 
 

 

I. Construction Phase: 
 

1. "Consent for Establishment" shall be obtained from Karnataka State 
Pollution Control Board under Air and Water Act and a copy shall be 
submitted to the SEIAA before start of any construction work at the site. 

2. Set up an environment management cell with appropriate lab facility shall 
be created as the project starts. It shall monitor all necessary parameters and 
activities during construction and operational phases from day one. The cell 
also ensures that the cell manages / maintains all the environmental aspects 
such as sewage treatment, solid waste disposal, maintenance of green belt 
areas, etc. 
 

3. All required sanitary and hygienic measures should be in place before 
starting construction activities and to be maintained throughout the 
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construction phase. Sufficient number of toilets/bathrooms shall be 
provided with required mobile toilets, mobile STP for construction work 
force. 

4. A First Aid Room should be provided in the Project both during 
construction and operation of the project. 

5. Adequate drinking water and sanitary facilities should be provided for 
construction workers at the site. The safe disposal of wastewater and solid 
wastes generated during the construction phase should be ensured. 

6. Provision shall be made for the housing of construction labourers within the 
site with all necessary infrastructures. The housing may be in the form of 
temporary structures to be removed after the completion of the project. The 
facilities shall include the crèche. 

7. Provision should be made for the supply of fuel (kerosene or cooking gas); 
utensils such as pressure cookers etc. to the labourers during construction 
phase. 

8. All the labourers to be engaged for construction should be screened for 
health and adequately treated before engaging them to work at the site and 
detailed report submitted to SEIAA. Safety standards as per National 
Building Code (NBC) should be ensured. 

9. For dis-infection of wastewater which is not meant for recycling for toilet 
flushing, use ultra violet radiation and not chlorination. For treated 
wastewater meant for reuse for toilet flushing, disinfect by using 
chlorination. 

10. All the topsoil excavated during construction activities should be stored for 
use in horticulture / landscape development within the project site. 

11. Disposal of muck, construction debris during construction phase should not 
create any adverse effect on the neighboring communities and be disposed 
taking the necessary precautions for general safety and health aspects of 
people, only in approved sites with the approval of competent authority. 

12. Soil and ground water samples should be tested at the project site during 
the construction phase to ascertain that there is no threat to ground water 
quality by leaching of heavy metals and or other toxic contaminants and 
report submitted to SEIAA. 

13. Construction spoils, including bituminous material and other hazardous 
materials, must not be allowed to contaminate watercourses and the 
dumpsites for such material must be secured so that they should not leach 
into the ground water. 

14. The diesel generator sets to be used during construction phase should be of 
low sulphur diesel type and should conform to E (P) Rules prescribed for 
air and noise emission standards.  

15. The diesel required for operating DG sets shall be stored in underground 
tanks and if required, clearance from Chief Controller of Explosives shall be 
taken.  

16. Vehicles hired for bringing construction material to the site should be in 
good condition and should conform to the applicable air and noise emission 
standards and should be operated only during non-peak hours.  

17. Ambient noise levels should conform to the residential standards both 
during day and night. Incremental pollution loads on the ambient air and 
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noise quality should be closely monitored during construction phase. 
Adequate measures to reduce air and noise pollution during construction 
keeping in mind CPCB norms on noise limits. 

18. Fly ash should be used as building material in the construction as per the 
provisions of Fly Ash Notification of September 1999 and amended as on 
August 2003. 

19. Ready mixed concrete must be used in building construction.  
20. Storm water control and its re-use as per CGWB and BIS standards for 

various applications. 
21. Water demand during construction should be reduced by use of pre-mixed 

concrete, curing agents and other best practices and only tertiary treated 
water shall be used for construction as per G.O. No. FEE 188 ENV 2003 
dated 14.08.2003. 

22. No ground water is to be drawn without permission from the Central/State 
Ground Water Authority.  

23. Separation of grey and black water should be done by the use of dual 
plumbing line for separation of grey and black water. 

24. Treatment of 100% grey water by decentralized treatment should be done. 
25. The provision of Energy Conservation Building code, 2006 shall be fully 

complied with. 
26. Roof should meet prescriptive requirement as per Energy Conservation 

Building Code, 2007 by using appropriate thermal insulation material. 
27. Opaque wall should meet prescriptive requirement as per Energy 

Conservation Building Code, 2007 which is proposed to be mandatory for 
all air conditioned spaces while it is optional for non-air conditioned spaces 
by use of appropriate thermal insulation material to fulfil requirement. 

28. The Proponent shall obtain the construction material such as stones and 
jelly etc. only from the approved quarries and other construction material 
shall also be procured from the authorized agencies/traders.  

29. The proponent shall obtain approval from the competent authorities for 
structural safety of the building due to earthquake, adequacy of firefighting 
equipment etc. as per the National Building Code (NBC) including 
protection measures for lightening etc.  

30. The project authority shall ensure that no water bodies are polluted due to 
project activities.  

31. Safety standards as per National Building Code (NBC), 2005 should be 
followed and ensured. 

32. The project Authorities shall ensure that the National Building Code, 2005 is 
complied with and adhered to. 

33. The project authorities shall not use Kharab land if any, for any purpose 
and keep available to the general public duly displaying a board as public 
property. No structure of any kind be put up in the Kharab land and shall 
be afforested and maintained as green belt only.  

34. The authorities should include the condition while issuing plots to the 
prospective individual industries that they should develop greenbelt of 33 
% of the plot area allotted for them.  
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35. The industrial units in the industrial area and the associated facilities shall 
be strictly in accordance with the norms laid down by the Karnataka State 
Government and KSPCB/CPCB. 

36. The project authorities shall strictly adhere to the commitments made in the 
letter No. IADB/JDTP/EC /90/3480/2013-14 dated 04.06.2013 with regard 
to establishment of STP/CETP, buffer zone, green belt, conditions to be 
incorporated in the lease document while allotting plots to individual 
industries, environment safety aspects etc. 

37. The company will undertake all relevant measures, as indicated during the 
Public Hearing for improving the Socio-economic conditions of the 
surrounding area.  

38. The project Authorities shall undertake activities towards the corporate 
social commitment plan made vide letter dated 11.03.2013 with a total 
budget not less than Rs. 14 Lakhs and shall be executed within a period of 
2013-2017 as committed and report be submitted to the Authority.  
 

II.  Operation Phase. 
 

1. The Company shall implement all the recommendations made in the 
Environmental Impact Assessment /EMP report and risk assessment report. 

2. The installation of the Sewage Treatment Plant (STP) shall be got certified 
by an independent expert and a report in this regard should be submitted to 
the SEIAA before the project is commissioned for operation.   Treated 
effluent emanating from STP shall be recycled/reused to the maximum 
extent possible. Treatment of 100% grey water by decentralized treatment 
should be done. Discharge of treated sewage shall conform to the norms & 
standards of the Karnataka State Pollution Control Board.  Treated sewage 
should be used for flushing, gardening, etc. as proposed. Necessary 
measures should be made to mitigate the odour problem from STP.   

3. The solid waste generated should be properly collected and segregated.  
Wet garbage should be composted and dry / inert solid waste should be 
disposed off to the approved sites for land filling after recovering recyclable 
material. 

4. Diesel power generating sets proposed as source of backup power for 
elevators and common area illumination during operation phase should be 
of enclosed type and conform to rules made under the Environment 
(Protection) Act, 1986.  The height of stack of DG sets should be equal to the 
height needed for the combined capacity of all proposed DG sets.  Use low 
sulphur diesel. The location of the DG sets may be decided with in 
consultation with Andhra Pradesh Pollution Control Board. 

5. Noise should be controlled to ensure that it does not exceed the prescribed 
standards.  During night time the noise levels measured at the boundary of 
the building shall be restricted to the permissible levels to comply with the 
prevalent regulations.  

6. The project proponent shall ensure that the greenery of the area is 
maintained. Further, 33% of the project area shall be dedicated for green 
belt development. The local Forest Department shall be associated for this 
purpose and requisite budget earmarked. 
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7.  Weep holes in the compound walls shall be provided to ensure natural 
drainage of rain water in the catchment area during the monsoon period. 

8. Rain water harvesting for roof run- off and surface run- off, as plan 
submitted should be implemented. Before recharging the surface run off, 
pre-treatment must be done to remove suspended matter, oil and grease. 
The borewell for rainwater recharging should be kept at least 5 mts. above 
the highest ground water table. 

9.  The ground water level and its quality should be monitored regularly in 
consultation with Central Ground Water Authority. 

10. Traffic congestion near the entry and exit points from the roads adjoining 
the proposed project site must be avoided. Parking should be fully 
internalized and no public space should be utilized.  

11.  A Report on the energy conservation measures confirming to energy 
conservation norms finalized by Bureau of Energy Efficiency should be 
prepared incorporating details about building materials & technology, R & 
U Factors etc and submit to the SEIAA in three months time.  

12.  Energy conservation measures like installation of CFLs/TFLs for the 
lighting the areas outside the building should be integral part of the project 
design and should be in place before project commissioning.  Use CFLs and 
TFLs should be properly collected and disposed off/sent for recycling as 
per the prevailing guidelines/ rules of the regulatory authority to avoid 
mercury contamination. Use of solar panels may be done to the extent 
possible. 

13.  Adequate measures should be taken to prevent odour problem from solid 
waste processing plant and STP.   

14. The building should have adequate distance between them to allow 
movement of fresh air and passage of natural light, air and ventilation.  

15. The project authorities shall strictly comply with the rules and regulations 
under Manufacture, Storage and Import of Hazardous Chemicals Rules, 
1989 as amended in October 1994 and January 2000. all transportation of 
Hazardous Chemicals shall be as per the MVA, 1989. Authorization from 
the KSPCB shall be obtained for collection, treatment, storage, and disposal 
of hazardous wastes. 

16. The project authorities must strictly comply with the rules and regulations 
with regard to handling and disposal of hazardous wastes in accordance 
with the Hazardous Wastes (Management and Handling) Rules, 2003. 
Authorization from the KSPCB must be obtained for collection/treatment/ 
storage/disposal of hazardous wastes. 

17. Application of solar energy should be incorporated for illumination of 
common areas, lighting for gardens and street lighting in addition to 
provision for solar water heating.  A hybrid system or fully solar system for 
lighting and heating should be provided.  Details in this regard should be 
submitted to the SEIAA. 

18. The individual industries shall take all necessary clearances including 
Environment clearance in accordance with the law. The project Authority 
shall incorporate such condition in the lease/ sale deed/Agreement.  

19. The project authorities shall bifurcate the industrial plots and  residential 
plots, if any with a thick and tall vegetative barrier green belt.  
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20. The project Authority shall incorporate a condition in the prospective 
lease/sale deed/Agreement with individual industries that they also shall 
abide by the conditions of this E.C.         
 

 B.  GENERAL CONDITIONS: 
 

1. The project authorities shall strictly adhere to the stipulations made by the 
Karnataka State Pollution Control Board (KSPCB). 

2. No further expansion or modifications of the industrial area shall be carried 
out without prior approval of the SEIAA/Ministry of Environment and 
Forests as the case may be.  

3. The project proponent shall also comply with all the environmental 
protection measures and safeguards as per the information provided. 

4. The implementation of the project vis-à-vis environmental action plans shall 
be monitored by MoEF, Regional Office at Bangalore / KSPCB/ CPCB and 
the Department of Environment & Ecology, Bangalore. A six monthly 
compliance status report shall be submitted to monitoring agencies. 

5. The project proponent shall inform the public that the project has been 
accorded environmental clearance by the SEIAA and copies of the clearance 
letter are available with the KSPCB and may also be seen at Website of the 
Authority at http://www.seiaa.kar.nic.in.  This shall be advertised within 
seven days from the date of issue of the clearance letter, at least in two local 
newspapers that are widely circulated in the region of which one shall be in 
the vernacular language of the locality concerned and a copy of the same 
shall be forwarded to the MoEF Regional Office at Bangalore / KSPCB/ 
CPCB   and the Department of Environment & Ecology, Bangalore. 

6. The project authorities shall inform the MoEF Regional Office at Bangalore 
/ KSPCB/ CPCB and the Department of Ecology and Environment, 
Bangalore, the date of financial closure and final approval of the project by 
the concerned authorities and the date of start of the project. 

7. The SEIAA, Karnataka may revoke or suspend the clearance, if 
implementation of any of the above conditions is not satisfactory. 

8. The SEIAA, Karnataka reserves the right to stipulate additional conditions, 
if found necessary. The company in a time bound manner will implement 
these   conditions. 

9. The above conditions will be enforced, inter-alia under the provisions of the 
Water (Prevention & Control of Pollution) Act, 1981, the Environment 
(Protection) Act, 1986 Hazardous Wastes (Management and Handling) 
Rules, 2003 and the Public Liability Insurance Act, 1991 along with their 
amendments   and rules. 

10. The issue of Environment Clearance doesn’t confer any right to the project 
proponent to operate / run the project without obtaining statutory 
clearances / sanctions form all other concerned Authorities. 

11. Concealing factual data or submission of false/fabricated data and failure to 
comply with any of the conditions mentioned above may result in 
withdrawal of this clearance and attract action under the provisions of 
Environmental (Protection) Act, 1986. 
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12. Any appeal against this environmental clearance shall lie with the National 
Green Tribunal, if preferred, within a period of 30 days as prescribed under 
Section 16 of the National Green Tribunal Act, 2010.  

13. Officials from the Department of Environment and Ecology, Bangalore/ 
Regional Office of MoEF, Bangalore who would be monitoring the 
implementation of Environmental safeguards should be given full 
cooperation, facilities and documents/ data by the project proponents 
during their inspection.  A complete set of all the documents submitted to 
MoEF / SEIAA should be forwarded to the CCF, Regional Office of MoEF, 
Bangalore/ Department of Ecology and Environment, Bangalore/ Regional 
Officer, KSPCB Bangalore. 

14. In the case of any change(s) in the scope of the project, the project would 
require a fresh appraisal by this Authority. 

15. The Authority reserves the right to add additional safeguard measures 
subsequently, if found necessary, and to take action including revoking of 
the environment clearance under the provisions of the Environment 
(Protection) Act, 1986, to ensure effective implementation of the suggested 
safeguard measures in a time bound and satisfactory manner. 

16. All other statutory clearances such as the approvals for storage of diesel 
from Chief Controller of Explosives, Fire Department, Civil Aviation 
Department, Forest Conservation Act, 1980 and Wildlife (Protection) Act, 
1972 etc. shall be obtained, as applicable by project proponents from the 
competent authorities.  

17. These stipulations would be enforced among others under the provisions of 
water (Prevention and Control of Pollution) Act, 1974, the Air (Prevention 
and Control of Pollution) act 1981, the Environment (Protection) Act, 1986, 
the Public Liability (Insurance) Act, 1991 and EIA Notification, 2006. 

18. Under the provisions of Environment (Protection) Act, 1986, legal action 
shall be initiated against the project proponent if it is found that 
construction of the project has been started without obtaining 
environmental clearance. 

 

Yours Faithfully, 

Sd/- 
(RAMACHANDRA) 
Member Secretary, 

SEIAA. 
Copy to: 
 

1) The Secretary, Ministry of Environment & Forests, Government of India, 
Paryavaran Bhavan, CGO Complex, Lodi Road, New Delhi – 110 003. 

2) The Member Secretary, Karnataka State Pollution Control Board, 
Bangalore. 

3) The CCF, Regional Office, Ministry of Environment & Forests (SZ), 
Kendriya Sadan, IV Floor, E & F wings, 17th Main Road, Koramangala II 
Block, Bangalore – 560 034. 

4) Guard File. 
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Annexure to Environmental Clearance letter No. SEIAA 5 IND 2013  

dated  22
nd

 August 2013 
 

Details of Land  of the Proposed  Harohalli  Industrial Area 2
nd

 stage 

                                        Village: Harohalli,  Taluk: Kankapura  Dist: Ramanagara 

Name of village Survey 

No. 

 Extent in  

Acre   Guntas 

Harohalli 478 23 

 479/1A 1-07 

 479/1b 00-16 

 479/2 0-19 

 479/3 0-20 

 479/4 1-21 

 479/5 1-11 

 479/6 0-20 

 487/1 A1 1-11 

 487/1 A2 1-00 

 487/1 A3 1-20 

 487/2  1-17 

 488/1 1-17 

 488/2 1-18 

 488/3 1-22 

 489/1 2-37 

 489/2 1-10 

 489/3 1-33 

 490/1 2-15 

 490/2 1-04 

 490/3 0-24 

 518/1 1-12 

 518/2 0-33 

 518/3 2-13 

 519/1 1-04 

 519/2 0-24 

 519/3 0-26 

 519/4 0-31 

 519/5 0-17 

 519/6 1-02 

 519/7 0-28 

 520 7-12 

 521 5-37 

 

 522/1 6-18 ½  

 522/2 0-19 ½   
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 523 6-15    

 526 2-31 

 529 75-00 

 532 5-01 

 533 6-01 

 534/1 0-17 ½  

 534/2 0-07 

 534/3 0-10 

 534/4 0-06 

 534/5 0-08 

 534/6 0-05 

 534/7 0-05 ½   

 535 1-02 

 536/1 3-21 

 536/2 0-03 

 536/3 1-23 

 537/1 3-24 

 537/2 0-04 

 537/3 0-06 

 537/4 0-05 

 537/5 0-03 

 537/6 0-25 

 537/7 0-03 

 538 1-27 

 539/1 1-34 

 539/2 1-28 

 539/3 1-24 

 539/4 2-00 

 540/1A 0-36 

 540/1B 2-01 

 540/2 3-10 

 541/1 1-05 

 541/2 1-10 

 541/3 1-29 

 541/4 0-09 

 541/5 0-35 

 541/6 1-02 

 541/7 0-09 

 541/8 0-12 

 541/9 0-12 

 541/10 0-10 

 541/11 0-10 

 562/1 1-01 

 562/2 1-10 

 563/1 1-00 

 563/2 0-21 

 564/1 5-25 
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 564/2 0-29 

 629 32-30 

 707 6-30 

 708/1 16-01 

 708/2 0-20 

 709/1 0-16 

 709/2 0-24 

 709/3 1-25 

 709/4 1-18 

 709/5 1-19 

 709/6 1-26 

 709/7 0-25 

 709/8A 0-05 

 709/8B 0-20 

 709/9 0-08 

 709/10 1-21 

 709/11 0-20 

 710/1 5-11 

 710/2 4-38 

 731 6-19 

 732 12-01 

 733/1 2-01 

 733/2 1-25 

 733/3 0-39 

 733/4 0-27 

 733/5 1-25 

 740 0-31 

 741 10-00 

 742/1 7-05 

 742/2 3-27 

 743 9-07 

 744/1 1-24 

 744/2 4-26 

 744/3 1-23 

 744/4 1-03 

 744/5 1-04 

 745 8-30 

 746/1A 1-24 

 746/1B 0-31 

 746/2 3-08 

 746/3A 4-18 

 746/3B 2-05 

 747/1 6-00 

 747/2A 2-02 

 747/2B 1-05 

 749 9-30 

 750/1 5-26 
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 750/2A 2-10 

 750/2B 1-23 

 751 6-30 

 777/1 2-36 

 777/2 1-31 

 778 1-20 

 779 3-19 

 780 5-19 

 781/1 5-13 

 781/2 0-10 

 781/3 0-14 

 784 5-26 

 798 2-08 

 799 2-00 

 800 2-00 

 808 2-07 

 811 5-09 

 812 5-05 

 814 2-11 

 815 2-23 

 831 1-08 

 832 2-01 

 833 2-01 

 874 3-00 

Total  476 – 21 

Medamaranahalli 55 7-22 

 55 8-10 

 55 1-00 

 57 2-21 

 58/1 2-34 

 58/2 0-11 

 58/3 1-01 

 58/4 0-34 

 58/5 0-13 

 59/1 4-21 

 59/2 0-35 

 60/2 2-20 

 60/3 1-01 

 61/1 0-23 

 61/2 3-11 

 62/1 1-12 

 62/2 2-13 

 63/3 0-34 

 63/4 0-30 

 63/5 0-10 

 64/4 0-22 

 65 0-38 

148



       SEIAA 5 IND 2013                       Development of Industrial Area Project at Harohalli 2nd Stage by  
                                                                     Karnataka Industrial Areas Development Board (KIADB).  

 13 

 69/1 4-34 

 70 15-25 

 71 8-00 

 71 1-17 

 71 0-25 

 71 0-30 

 71 2-22 

 71 0-32 

 71 2-00 

 71 1-23 

 71 1-26 

 71 0-37 

 71 1-10 

 71 1-20 

 76 2-00 

 77/1 0-19 

 77/2 1-01 

 77/3 0-28 

 77/4 0-04 

 77/5 0-01 

 77/6 0-01 

 77/7 0-01 

 77/8 0-19 ½  

 77/9 0-11 

 77/10 0-14 

 77/12 0-14 

 77/13 0-06 ½  

 82/1 2-18 

 91/2 0-15 

 112 2-00 

 113 3-04 

 114 1-09 

 115 3-30 

 116 3-33 

 117 4-00 

 142 1-10 

Total  115 -36 

Hulugondanahalli   

 22 1-30 

 23 3-27 

 24 0-28 

 25 3-00 

 46/5 1-38 

 58 8-00 

 58 2-10 

 58 1-32 

 58 2-00 
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 58 1-25 

 58 2-00 

 58 2-00 

 58 0-20 

 58 2-00 

 58 2-00 

 58 1-00 

 58 2-00 

 58 1-20 

 58 1-10 

 58 0-38 

 58 2-00 

 58 1-18 

 58 0-39 

 58 0-20 

 61/1 1-24 

 61/2 1-24 

 62/5 2-03 

 146/1 3-13 

 146/2 2-09 

 146/3 0-25 

 146/4 4-22 

 146/5 0-15 

 147/1 2-03 
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 159/3 2-30 
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 159/8 1-31 

 160 10-04 
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 200 4-00 
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 209 4-00 
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 214 4-00 

 234 4-00 

 235 3-30 

 236 4-00 

 244 2-20 
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 247 0-32 
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150



       SEIAA 5 IND 2013                       Development of Industrial Area Project at Harohalli 2nd Stage by  
                                                                     Karnataka Industrial Areas Development Board (KIADB).  

 15 

Total  139 -30 

   

Bannikope 20 25-00 

 20 0-20 

 20 1-04 

 20 0-18 

 20 0-18 

 20 1-00 

 20 5-00 

 20 5-00 

 20 2-20 

 20 4-00 

 20 5-00 

 20 5-00 

 170 18-00 

 170 2-00 

 170 3-00 

 170 0-20 

 170 0-30 

 224 3-24 

 251 2-00 

 274 1-20 

 252 4-22 

 253 0-38 

 254 2-28 

 260 3-10 

 261 1-09 

 263 4-20 

 275 1-10 

Total  104 -31 

   

Devarakagalahalli 27/1 0-08 

 27/2 0-12 

 27/3 0-16 

 27/4 0-09 

 27/5 0-12 

 27/6 0-15 

 27/7 1-37 

 27/8 0-29 

 27/9 0-04 

 27/10 1-14 

 27/11 0-11 

 27/12 0-06 

 28/1 0-14 

 28/2 0-04 

 28/3 0-02 

 28/4 0-03 
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 28/5 0-05 

 29 4-00 

 29 2-00 

 29 2-00 

 29 0-30 

 29 5-00 

 29 2-00 

 53/1A1 1-00 

 53/1A2 0-01 

 54/1 3-06 

 54/2 1-00 

 55 0-17 

 59 2-22 

 60/1 3-29 

 100 2-03 

 101 1-17 

 104 2-01 

Total  40 -07 

 

 

SUMMARY: 

Sl no.    Village Extent in  

Acres Guntas 

1 Harohalli 476-21 

2 Medamaranahalli 115-36 

3 Hulagondanahalli 139-30 

4 Banikoppe 104-31 

5 Devarakagalahalli 40-07 

6                 Govt Land 40-02 

 919-19 
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;-;;*'i t" trt ol Karnatakl::t1t::::'

;l;,-J'; i', 
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zz2l=-'I,"J,i'1.';i;i b @ :n a i I' k a

Webstte : wu

")

001
?tJz
.in

.t

3. rhe tentative p'i" Jr the land unc i"u" rentssrra]:::::. 

'"., 
.o,. 

"'"
;.i: ;:: "; #il*s; *i :ji:':1il:: 3:' ;',I:'3;3 "u'nu"
3(a) A svr :l5ffi*?:lJ;' 3:, :#;#t;'i iL., s'11'200e'

paio within 30 days Irortt utrL us'-

3(b) a sum of tr i*i'?.?,lo,Y" , =J1;t:'11'l;"JiJ'LH;':'::tyi

L.

5.4.2010" -i_ _rrar2.rtee or lefter of commitmer

,.;:?,iiiq,"r3;;iil'3'ffi $ti'iiffi ;fli--'Iffi Ii:'I:)J;'r:'Ji9ti"':;;xii:*i,:"H"d:i3i;;rrq*.."n,
from the 0.,",:,.;';;;o'days from
should be madewlLlrrrr /v eer- 

< nnfl/- oer acre/per annum or I

:(o) ,.:,*:.1'"f.i! 
[iT.i: if f,iffil]ll"rl:.fl:ilX ir.TJme " 'I

l[tti:,.o|,,il;H;""#ce 
charees' 

, ,, x^ ,a,ipcr in case rhe rease rentsogetf,er with maintenanLE Lr rur v"" 
n case the lease 1g11t5;irre

3(e) lntere'T:'fr'.?f",i,T 1l',,' 1'I :l T.fil'ifl JH..: ""' il" 
d ue e"f : rv

^o, 
pitl *itrtin one montn rrurtt t-tr-. '"-'- 

,l ,..
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4 rhi s Arrotment 1",,::l ;; i;q"{:.,, * $ i #}*::'1,;}:..*1}; 
H;= (')' a'rotn

issue and in the tl,;'[.;;;i'.0 
una l.i"i.D. paid stan'os iurtu':u"-' 

^,,-, *^r^.o :

stands automattcall! totruvrrv- 
^^,.r =r perA 3(b) before expiilx"J x;#.,i'uirv ta n cer I ed a 

: : 
" :,; ".; :: :ilil:?L:,ij':ilfi[ :;

hii ff',;l#i:Jilffi,l.1?il: i , tt5:1Tij:in3:'n; ;;; "wards "{i'.'
il.;;;;.,, -t:::j:jff?:-T[,]= 'r' or $'le tstnou,L Pc 

, li
:l

land stands automattcarrv rvr '-'-- 
I

ni e)t--" '-
l/r "

)

i

rH

ti

i

I

i.
i'

170



d
iEl
t',1;!

.,Y

possession of Plot'
SCIEDU!E|-i

You shall adhere to the '-r!';viing regulations in respeci of coverage' flii'x area

l-^ |rl( ia
ll I IU--

it))i*,'| --/.-

!

A BNET.IS-"HIAI- AREAS DEVELOPISE'hIT I

(A Go' 'r'rnerrt oi Karnataka Unclertaking) 
- ,--- i

L^113,,',$,I iy,"1 4:r1"t *"'*:tH !::"1:1:', t,*Ti,'rp:i
"w.'il"ti- t ti'nvvu'kiad 'il) 

I I

*#'ff .':q ffi :'L :': [" :,. lf 

{lI
mf,f":f ;J,:lli[:,:1,["Ti"!?H';;']"i *iiL o' nuno'o over withir

from the date of 
';;;il;; 

:tt l.^:ltt 
iin'tt or hkins over possession vo

produce the origirial' receipt' ';'ued for tft" puy*ent made' to the Ent

I Jorr.rrior uf land' you shall adhere to the time iscn'route

indicated in the stanqarO condil nnt .lpptnOtd lt':t: - - 
|

B. your falturJ'iir r",r,ir i.,,y cr tle standard terms and conditions an'ci also to

takeover possession oi tanO !^rrh ,t;;;; fiom the 9"['tintyment.of 
;trrd ranO

.oii,r,urr resurr i1,.,c;a:::1,*,,,,, *i'ti:;; ::tT[:*:' tiruJl;o: :'""
;;;; i;*.tds tentative cost of

ratio and set bacH aE here u 'Jt 
':

Size of tlre
Plot(Sq.m)

Grounc
(-overage

r..50 4.50

t.25 4,50 I

I

ui\ru 
Itl

t--.t
;i! t(t 

I-'l -:--.--.)

I

I

I

l
I

1.00 5.00
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j
KARhIATAKA INDUS',rFitAI- AHEAS DEVELOP

)
(A C) ,errrmenl of Karnataka Undertaking)

# 1413, 2nd Floor, R.P. t'
Fhone ; 22215383, 2221
Wehsite : lwww.kiart

r.rilding, Nrupathun!a Boad, Eangalo
;6f 9, 22242006, 222i1506'9, Fax :

t.r,in e-mail,':i kiad'b@mail'

-fti

B) Zone-I(H)- Industrial (Hi-Tec

This Zone is a priority ar.3a for establishment of activities associated

BT, Electronics, Telecom, etc.

ARfl'l

560 001
2217702
.nic.int

mof
mor

torlly

r,cipal

the

the,
rfore

sl.
No.

Size of the ,

Plot(Sqm) 
t

I

Grou.
Covera

1 Upto 1000 55 0,t

7 Above 1000

upto 200Q

50 ozi

J Above 2000
i.ipto 4000

50 ori

4 Above 4000
upto 6000

459

5 Above 6000 45

I 2.oo

, 2.25 Above 12

)18
2.50

3.00

3.25

4i FAR
IJI

-i
I

I
I

:

:

10.0
I

12.

C) Parking Norms for Industria' l]uirdings:' 
" On-e Car parking of 2.5n x .:.5 rn each shall be provided for every 100

floor area plus 1lorry;-ace measuring 3.5m x 7.5 nr for every 1000

part thereof. ,

e Iir case of fligh-Tecr: l;icj.istrial Zones, the industries shall

provide baserhent/p1s,ril'lll,)d parking.

However, whei'e Indusir 1l /\reas are locatgd within the

Corporation limitsl Urban Dr'rielcpment Areas, the building by-lawsr

Corporation autirorities, Ui'ban )e,'elopment Authoritieq shall only be followecl.

I

72. It shalh be mandai try for the lessee td obhin clearancei i
project frorn Karnatakr $tate Polluiion i Control Board

co$mmencentent of approve c pl'oject.

'i
il

ji

ii
i!

1

Road width
(M)

,./ ('; ,\:. -"
tri.S^,;\r;,i,' -...-.//u' --'

Set backs

rront 

I

I
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/

categories.

The receipt of this letter rnat' ;:ieese be acknowiedged' ./ours 
faithfully,

2217702
.nic.ir

13. You shall create maxirnu ,t poss;ble additional employment oppoftut

and provide a minimum of B0% of the employment to the,local people on an o\

basis. However, you shall emplov 1000/o of the local people in case of Group'

it

t4. The Personal officer to be enrployed by you shoulfl be a Kannadiga. 
I

15. you shall provide emplc,vnient to at least one'iperson in each displaciJ

family of the erstwhile lgndowners ir'l respect of the land . pllotted to you, dependil g

tr'ir.,L,,.' ;;.r,n*il;'il;ii;i;,'ry,to the post. 
' 

: 
il

16. you should pay slum irnp,-or'ei.nent cess of Rs.40r{80/- as per Governn'eff t

OrOer tUO: HUD/180/tvlNlg4, dt. 2r'h i"larch 1994' , . ii

L7. you should make arrang( for rainwaier harvesti:ng and ground v/?i:r 
ii 

i.

cnarling in.the plot allotted in ct ':sultation lvith Ecology, Environment and r-cti' jt

Departments. , ii

l!
KARn{ATAKA [NDti sT'HlA[- AREAS DEVEIOPMEnIp

(A C, -vernment of Karnatal<a Unciertaking)

ti -l4J/3, 2ncl Floor, R.P. 3uilding, I'lr-,lp^u]h':^EgI:i*'
F*oiJ'' ,'i-zztis-ei, z2z Lels, zzzqzooa, 2221?06e' Fax i

Wehsite , **rv,r-kia 'tr in

I

e-mail :i kiadh@mail
t:

I

I
I

ll

rl

t;

:
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STAI{DARD CONDITIC}I

The time schedulle Prescriber

the i.entative Price'

J ATTACHED TO P.LLOTIMENT LETTE

for vi;rious actrvities sr-rbs'equent io pay nt rf

/

partnershiP cotr-rqa nY

:arteo-atterobtaintngi][!eUU)Jg')i,,s;t,'p
clearancetl upi'o'J f'o" trt" i"lt;;J' such as' Govt' of lnd

3 ffi:"J :i;# ifti*1f;,,fr$ii't',"li"ii$*=irF'n'ln"':"' :^*1|3. plans of the proooseo Tac''('r' "'ri rl;,r,ri;g coristruction. , ,, _ t il

; |n?;fr:#:*m'*'i.?:F] iLlpi;;;u'g" ioo"'J;";;"t or the renc';'ls ilr

the compoun. irui,';;rld i" "Ut"j,,"l-n6iot" 
its ereCtion 

s;u.,, ,iq\p

s 
: I' J,li:"J ;' i[iIII#: + ; 

;n ii *xh; lt [" u ? 3;1'H : r x l " il'J " 
; ; iltl. ..-,i^[

1 
-- ,.-----..---------. ,1. f50 days

al f ot tukin'goer possession o lan 
i iowards

D' 
;;"t;ffile alternative fcr the dratna$e wtttt i" 

f"r*ni.[
autnorities is devised ie for the purpose

. AX\JI 
: il:,X,JH U :: ;: ; i ii{f , : :',3','."J?;' 1F.", 

'. 
JtI x! p o s i e i : o ni { 

t

, li ? 
yllffi : iJ, 

"' 
il"?* : ffr $;lr *r n:;' ;i.;;l', :"r ::''i5''''i {'

order to obtain financial ,,rri.trr,t'o'i'o* irt"'oo"tl J'Ico'p"'ation-iroc :s ti'{e

Life lnsurunr""'a;;'; , i fnOir"= K;;;"'n'a ,St'te 
Financial C'r'pr ;atlo{r

liffi::?,:Jkl':f i; i,ll'"l,';1xi 3:'fi.Jfi's :imt%'l ;'$$

be obtained for creating :,,'conO .r'tit'O'Lquent charges on the lar-id I I

B 1 rhe o,s nu'uipi;i;i: :l#:i,i:l3 ,:,n'i.::t;ru*.{iii*}i:iJ" notl"tt-th'n 5i% till t!:: "9 ?l;iiX;'"t;#;uni"t atnd no transfer t;halol

be treated ur"rt,ungt it ::::::l,:]i':j,31,,31'0" , i i

:: "l'ii'#. 
* i; ;; ; t ; . 

" :l ll' I :?,rl-ul',., 
= 

*n u,

s.1(i) vrhere u,.' iniiuicrui o, prcpri=i.,'i.".rt a p.ar"ti'ership compan;v by

admi,rting on"-oi *ore t'2nnei , ;';;i;" cilgi"'ar individual cr proprietor

liolcls n-rore .nr'. sr.z. iirleiest tnlt,o'.rptri"r the newly forrned

irri
li
i

I

i
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*onin, iime shall continUe to Ct -'anie,l by levying a genalty of eou,ivalpft

tOy, of the cost of land prevailirr aithe lndustrial.Area,ieach ttme enenlrlr

granted till you,record investmeni of 5.09i, of the pr:ojectrc-oSt. I I

11(vi) lf you fail to take one of effective steps, as indicateQ as indic"tuo.1,,{?J:]

(i), the plots allotted will be resur :cl and anll reque:ll?.1"]l:tl:ti!11,:1.?lltf',:
i-oni, at the r .es prevailinE at the, time of consider

requests.

lf the Boardldoes not rt

restoi'ation of allotment will be cc

of land allotted.

iease period.

foi'feited and the renlaining offl:l .i-rl 'eir-l 
-'ied'

,,,;;.'ih.,: price of tanO iin the lnduslli31i {re
:,ileied by levying a penalty of 10% of tl-reic;

I

13.1f the allottee surrenders the 1 :lt allctted to hrm voluntarily, before caric':ilf ' in
of allotment, or, resumption oi ,and by the Board for iviolatiol 9f l":1lt i l'11
conditions of airotme nt, ii/" of th= amount paio torvards the cost of the lanci r,j: LrSe

amounts paid towards lnteresr pen,ql interest, penalties and earnesi 'rrig ti/
Jeposits ,nrtt Uu forfeited to the loerd I I

14.lfthe ailottee surrenciers a'l '::; documents related to, piot 1rrot13! i',rE:F]
receipts, lease agreement ano ,os.iessi(1n certificate): voluntarily within 30 iials
from the date of .;;;rh;;;;;; ,;i;*;",ption of ptot,.then 107' 9f 

the iaroi;o[t

together with the eniire ?rlcLi ' cf 'Earnest i\,4oney Deposit, interest.-1^l t, 
',

inierest due and pavable will br. ;rfeited :nd the reniaintng amount refuncie$ 
It;l

.15. lf the land is surrencjer-ed ), the' aliottee after receipt of communicatiri';r pf

cancellation of allotment or afi''r expiry of period of '3C days froi'n the;daie pt

resumption of plor then 253io oi lhi: lani1 cost togeiher with the entire 
SrnoYlnt PI

Earnest IVloney Deposit, inte'::i & [;ejrcl interest due and PaYable *iI E-:

::6i.:

':____
I

I

I

I

I
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. .r f, i' '.'1 
-!i"n nri'e of the land''

rrj rhe Board.l:.r"[i'.,'t'udl?nt.:]J[ i:l"rlnl"t"l'i:L?J::il'"*XJ[''";;;
irroicated in. :ll:n';'*Jror, if anv
i,n.i'lz.,il" of cout ) , .-r-!,ii :ing bcre well in the plot allofted and yot

i7 No p.,ml,_,l3ltl/'1ffi,ili",?i,ru u ,,.i',o.'r

,n.ri."*ain wa-- 
rnd esources, :i.,lfiIili,Bl? [.li]:#JJ;

iB Ir an,, o':l,n;; L"Jg:!::f,*lt: .'::'::ruff.n:Jffi",i! u..'o
and harnett"o :lo.,lloinirrgh the sr- "rme 

rr\rptct.'' 
viotarionev'tent wil\ bc su 

or a otted is stnct\y_ prohibited and

re sinkins': :i::;f:ilff,lix'.? .i;ilent of prot

irriiatuutu sh.ali entatl Lortu-""- - 
^ _^rr-,c arerBcre consrrml:tiol :i uiatei' s

20 A secu'', 
XiP-Tl:[?:1;;L':.1 

ll'fl[:ffi:H *p[*"nied ov the Boa

L,e paid for avatttt r!| vvu'"' - ' 
/!!, le_-{r1 " )
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8angalo, Ind 
010 

Advantage Karnataka 
GLOBAL INVESTORS MEET 2010 

One State, many opportunities 

No.KUM/SLSWCC-65/DD-2/192(2008-09):2010-11 Date: 28.03.2011 

To 

M/s. CHAITRA IRRIGATIONS. 
KSSIDC, 'B' Shed Bellur Cross 
Tumkur- Mysore Road, 
Nagamangala Taluk, 
Mandya-571 418 

Sir 

Sub.: State Level Single Window Clearance Committee 
approval for change of name and activity. 

Ref.: 1. Proceedings of the 23rd SLSWCC meeting held 
on 29.07.2006. 

2. Proceedings of the 64th SLSWCC meeting held 
on 07.01.2011 

3. Proceedings of the 65th SLSWCC meeting held 
on 26.02.2011 

******** 

The State Level Single Window Clearance Committee, in its 65th meeting 
held on 26.02.2011, has discussed your request for change of name from 
M/s. Chaitra Irigation to M/s. Mother Earth Environ Tech and change of 
activity from "Drip / Micro Irrigation Systems" to "Hazardous Waste Landfill 
Site" with an investment of Rs.5.03 crores and approved subject to 
obtaining prior clearances from KSPCB and MOEF. 

Thanking you, 
Yours faithfully, 

Sd/- 
(M. Maheshwar Rao, IAS) 

Managing Director 
DESPATCHED 
No..2O.....Dt.2.3-20 

Copy to: M/s. Mother Earth Environ Tech, Sy. No. 217. Harohalli Village, 

Kanakpura Tehsil, Bangalore -for information.. 
e Ceived #hé 0'eopg. 

Managing Director 

KARNATAKA UDYOG MITRA (A Govt. of Karnataka Organisation) 3rd Floor, East Block, Khanija Bhavan, 
Race Course Road, Bangalore- 560 001, India. Ph: 91 080 2228 2392 / 22285659, fax:91- 080 2226 6063 
e-mail: md@kumbangalore.com, visit us at: www.kumbangalore.com/ url: www.advantagekarnataka.com 
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44) Ms CHAITRA IRRIGATION 

About the project: 

NAME& ADDRESS LAND ACRES ODUCTAMENDMENT 
LOCATION 

Ms CHAITRA

IRRIGATION Drip/ Micro 
Irrigations company and activity. 

System 

4 Acres Change in name of the 

KSSIDC, B Shed, KIADB 
Bellur CrosSs,. Harohalli Industrial 
Nagamangala Taluk, 

Mandya -571 418 
Area, Ramanagara 

District 

The Committee discussed in detail and approved the request of the company for change of 
name of company from M/s Chaitra Irrigation to M/s Mother Earth Environ Tech and change 
of activity from "Drip/Micro Irrigation Systems" to "Hazardous Waste Land fill site" subject to 
obtaining prior clearances from KSPCB and MOEF. 

4.15) M/s SUJAA ENTERPRISES 

About the project; 

NAME & ADDRESS LAND ACRES & PRODUCT AMENDMENT 
LOCATION 

M/s SUJAA 2 Acres Software Request for extension of 
ENTERPRISES Development time 
No496, 9th Main, 2nd 
Block, HMT layout, 

Vidyaranyapura, 
Bangalore - 560 097 

KIADB and BPO 

Belur Industrial 
Area, Dharwad 

The Committee noted that no effective steps have been taken for implementation of the project 
ercept payment to KIADB. n view eot this, the Committee telt that project is not implemented 
in time and advised KIADB to take back the land. The Committee also advised him to consider 
to establish their preject either in Aryibitta il l'irk at Hubli or at Camanagatti Industrial Area. 

- 52- 
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PROCEEDINGS OF THE 65TH STATE LEVEL SINGLE WINDOW CLEARANCE 
COMMITTEE MEETING HELD ON 26th FEBRUARY, 2011, KHANIJA 
BHAVAN, BANGALORE - 560 001. 

MEMBERS PRESENT (Smt./Sriyuths: List enclosed 

Commissioner for ndustrial Development welcomed the Chairman, Vice Chairman and 

members of the Committee to the meeting and introduced the new Managing Director of 

Kamataka Udyog Mitra. The Committee took up the subjects as per the agenda. 

SUBJECT NO.1: CONFIRMATION OF PROCEEDINGS OF 64TH SLSWCC MEETING HELD ON 7.1.2011 

Proceedings of the 64h SLSWCC meeting held on 7.1.2011 were read and confirmed. 

SUBJECT NO.2: CONSIDERATION OF NEW PROJECTS FOR APPROVAL- INVESTMENT UP TO Rs.50.00 CRORES. 

2.1) M/s SHIVBHOJ HOTELS AND RESTAURANTS PVT. LTD. 

About the project; 

LAND ACRES PROJECT INVESTME EMPLOY 
NT Rs. IN| MENT -

NAME & ADDRESS 

NATURE OF LAND 

CRORES NOS. M/s SHIVBHOJ 
HOTELS AND 

5200 Sq. Mtrs. Business Class 20.07 142 
Hotel 

RESTAURANTS PVT. Own land 
LTD. 

1A/35/1, Tumkur Road, 1A/35/1, Tumkur 
Road, Yeshwanthpu 

Bangalore 

Bangalore - 560 022. 

The representative of the company appeared betore the Committee and explained about the 
proiect. He informed that the land is already in their possession and they want to start a 

business class hotel. 

.1 
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rl

PROCEEDINGS OF' 3O8T]I MEETING OF 'II{E KARNATAKA
INDUSTRIAL AREAS DEVELOPMENT BOARD HET,D ON 25.7-2077
AT 11.00 A.M. IN THE CONFERENCE HALI-, ARI PREMISES,
INFANTRY ROAD, BENGALURU- I

t ,.")

MEMBERS PRESENT:
sryurus:
I . K. Jothiramalingam, IAS

Principal Secretar5r to Govt.,
Commerce & Industries Dept.

2. Madan Gopal, LAS
Managing Director,
K.S.F.C.

3. M. Maheshwar Rao, IAS,
Commissioner for Indust-ial
Development and Director of
Indu stries & Com:aerce.

4. A.S. Sadashilaiah, IFS (Retd.)
Chairman,
KSPCB

5. N. Prabhakar, IAS,
Managing Dtector,

6. T. Sh.,. Blratq IAS.
.. .Chief Execr.rtive Officer

and Executive Member,
KLADB.

7. G.A. Adagatti, KAS,
Joint Secretary,
C&I Department.

8. C.N, Bhojrqi,
General Secretary,
Laghu Udyog Bharathi Karnataka.

9. T.V. |y!r rraIi,
Dy. Director,
Town Planning Dept.

:: SPECIAL IN\{TEE

:: SPECIAL IM/lfEE

:: REPRESENTING
DIRECTOR,
TOWN PL,ANNING
DEPT.

:: CHAIRMAN

:: MEMBER

:: MEIrigen

:: MEMBER

:: MEMBER

:: MEMBER

)

o
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::2 ::

IN ATTtrNDtrNCE:
SRIYUTHS:

1. B. Heera Naik, KAS -*
Spl. Dy. Commissioner

2. Ashok R Manami,
General Manager

3. T.R. Swa:rry,
C.D.o. & C.E. (I/c)

4. H.B. Mosalagi,
Controller of Finance (I/c)

5. N Nagaraja Naik,
Secretary

6. B.V. Kumar
Secretary (tic).

l,eave of absence was granted to Sri. Ajay Seth, hS, Secretary to
Government, Finance Department [Budget & Resources], Sri. Shambu
Dayal Meena, IAS, Secretarv to GovL Urban Developmeat Dept.,
Dr Rajktrnrar Ktratri, IAS Managing Director, KSiIDC Ltd.,
Sri. B.S. Ramprasad, IAS, Secretar5r to Govt. C&I Dept.,
Sri. M. S. Jamkhandi, Director, MSME, Sri. A.rvind Srivatsav, IAS,
Managing Director, KUIDFC Ltd., Sri. Aravind Jannu, IAS, Director,
Information & Technolory Dept., Sri. S.M. Puttabuddhi, IFS, Member
Secretar5z, KSPCB, Sri. Mmthyunjaya Swamy, Secretary to Govt.,

'.P.lV.D:, arld Dr. lvf.H. Baiakiishnaiah, Spi. Director-Technica-l Cell,
Departraent of Forest, Environment and Ecolory.

6',
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SUBJECT NO. 1 308tt, lneeting dt.2S-7 -201
Confirmation of the proceedings of tJ:e
307ttt meeting held on 18-6-2}tl.

-ooo: '

_ The proceedings of the 3O7m meeting held on lg_6_201 I wcre
confirmed.

SUB"IECT NO. 2

H*:1*

3086 meefing dt.2S_Z _2OIl
Review of action taken on the decisions
of the 307m meeting held on 1g-6-2of f .

-oOo-
While on tlle subject, the following subjects were discussed:

i,} SnE IIa.2q of 303'd Meetine dL2z-9-2OlO.
Revision of tentative allotrnent rates of Iand
in KIADB Industrial Areas.

-oOo-

r{&er {srailsd md that the Joint

After detailed aiscu"sOns,-(h; Boara-dsir.ed that additiona.t
*";::Y:l sought, b1 the Sub-gomm.inee in iG meeting held onl8-7-20ll be ftrrnished at the earlipot, qo that the revision pi t"rrt tir,"allo'=rent rates of land in KIADB I+dustriaf are." coufa be finaliz€d, ;enable placing suitable nronosals*S,f.. tt 

" 
rr"J goard Meeting.

9:=F y-:9U Deparhe.nt slati refer .tfr" GJ proposal back toKL{.DB seeking additional informati,on with reg; to t}re inspection ofthe location and demand survey etc.,

,)
o

$-deor- dil-orud E-oo6dcr . 
. o$pea;Sq$A

PuT -"t!rq-o rbearlF dg,' ;.lf(;
sDqgd>, rroCn 6-ortD fegOo rgaixeg iul.
11-:l :r? astucdd)* a4*oo*on C,r;go,i
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.. A -.

51"^l*?*ea ois at a demand survey

After 6[stailed discussions, the Board aesirla *rat in view of t]re

\
\--.-i -

i "'r i-r -- ]I iarorle-ltroeU gd, gocrotu 6oe)Dd), doiidn Ii j ne;lag s.oq os--SuO e;a:edab. d.noo- 
|

i ig*rra-aon sgeeddai:d a;{. { o 
i

i i---u a' -- --i-- li i- -coo- 
I

After aetaitea aGi-usJions,lt was resoied lhat a comprehensiveproposal on the subject be furnished to the Government as rlesired inits letter dated 1O-S-2011.

be conducted for assessing t}e land ..qrii"-"rt; the said locatiori,
keeping in view the availauiua, oii",,a in ur" ";s,rr* Industrial Areas,
so that the funds of the Board is not blccked due ti land acquisitionin areas where there are no demand for lands.

./)
'J\,''t

im,portancg o[ the,projec! a detailed report on the stafus of acquisition
9f falas in 4ifierent locations, in f,avour of M/s. Gas Authurity of India
Ltd., be placed before the next.Board Meeting.

;bcdeo$ drnooro g;dedorn aa.sDabd dg,
sirad)d 6oerg$, eroo$oepo . rgabdg
dqdoo$Dn 433_L6 odd aaoedab* do

-'.''-.......ffi _

na.if (,Q-ootj uqf Soao$D dail3a" ddori:)'
oadoeef rJorldod>, no;;tr dad d,d
o3.oexdnah xB0edd6& EooBcbd- wate6rl
e,lodOaad cJd &rl6dAxbd uri.

*Hr**
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After dctailed d.iscussions, it tvas unanitnously r-csoivcd tocancel the tender for the work 
.of 

Water S"plrfy 
-S.n.rr,c 

for supplying15 MLD s'ater to Dobaspet Indt. Area, il;;"i,; Rural Disrrict andHirehatti Indt. Area, T\mkur. Disrrict-i,;;'E;;;"nahally _ MaidataTank via Devarayapatana Tank ar T"_!r;blG;;'
It was further ,."?y"d th.ar the proposal of l S MLD capacirywater Supply Scheme for providing *"t"i ,o Oouaspet Indl. Area,Bengaluru Rural District_ and ftiretiatti I"dI. ;;, T\:mkur Districtfrom Bugadanahallv - Maidala fr.t 

"iu- n.rarllapatana Tarrk atTumkur District be- re-examined ; l.;;, r,,r'iJ; of the fact tharKSPCB in its letter dated l-6_.2011 t* ""&""tJ"to .u..r^.I a_llotmentof larrd made in Somoura Indl. Area I il=;-;.; Dobaspet comingunder the caregory if %ne-3 *rd 
^;;-_;'oi-npp^go.,aanahally

Reservoir catch-ment Area, as auotnent orl"rrJ to the industries arecontradictory to the tvDe of industries iliGJ in the Go dated72-7-2004.

"b

o

iO t f-3ref$ irii&i
Allotn-rent of 4.O0 acres of land in plot
No. 217 

-of Ha-rohally I.A., II .phase inlavour of M/s Mother Earth Enr.riontech
for 

_ - 
establishing hazardou s waste

Iandfills facility.

The CEO&EM Tp=:O th.t ffi. the StSWCC approval dated29-7 -2006, arr extent of 4.OO acres 
"i flra _ p"f", No. 2t7 cf Haroha.llyIndl. Area II phase ha_s been ullott t i,, 

-f"ror, 
of M/s ChaitraIrrigation oa S-12-2OO9 for setting 

"p ,, _i"l*y for manufacture offgl=-"1" irrigation system, at ti-e p.""rug L.t"tive alorment rate.of {.6O.O0 lakhs per acre,_ vrith fOZ'extra f# Jrner plot charges. Hefurt]:er. informed that SLSWCC-in ft" -""tfrrg'aated 26-2_2O11 has
3pploved tJ:e change of .na,n6 tom U7s. 

-Ctriit 
a lr.igation to M/s.Mother Earth EnvironT:l 

""9 "t* th;';;;;"f [r;;Till,try i'I;dripr/aicro irrigation system to Uur"rao,r"l!"te la{rq{il site, subjectto the condition that the 
"ppri",,r.m"-rl-atsfrii onor crearance fromKSPCB arrd MOEF. tt_^was n-rrOre, i.d;;d that the alotte; h_airEQ{rested rgr grdiit of \o%a d;;;;;tllr,*or" alofment rateor on lease basis.

?he Board noted tJle approval of SISWCC for change of line ofacdvity to hazardous waste 
- 
landfrll 

"tt" ;; fett that once t]-eindustrial waste are treated ..d d;;;-; ,i.*furrar,rf site, tl:e sameIald cannot be used for a,y other p".po"". tt 
" 

goard further felt thattt,e said facirjtv is consilered. ti -t!- ", 
'iirl.,"rr, 

infrastrucrurefacilit5r. ?he Board also noted tfr.i a"" L* f#i 
".q..isition probtem,

,T;:,;H.J.:: J* " 
ha s been s.sdJ t; ;#'Iuott"" r* p.i,,""i .i
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After detailed- discussions, it was resorved that M/s. MotherEarth Environtech be gPlrgl=g029__.c-ggggsgjgg on the prevailing
tentative arlotment rgtg-er @iti., r" respect of 4.ooacres of land allotted in lts favour at Harohally Indl. Area II phase,
subject to tfre condition that it should .."" ti. land only for tlr.epurpose of hazardous waste landfrll site and that it should obtainprior clearance from KS p*9"pj:g ggpl

'*rr***
SUB.-TECT NO.
File No. 75267

22 308th meeting dt.21-7-2}tl

a3:: sJddef, ajorlCocb draetiefr(g
nofiddod oodoedgu E nooro gided,
2de doddS odedd ioa3o 23s_a dg
dozid a$oBd>d 1.00 odd r0:eOrl
doeid dddg .Til: doeodrd er{.

. d"P, r-oo$rodrd6aer0o a$eb roo$roaDrdd idddc,r ado$d$4
gpo"l*, ail: gdd dorlclocb doet3e:"zr.sJ nofrddorl aad.ied.eu t noorJ
gided, 2de adodd odedd todo 239-adg 1-oo add er&oedd:* d&d
a^oOob$d>d dozJE ddoad add rod{ dra.
draq, nofiddd) Odeddd eiEE dndtsdb.
u;adSia3er-ancbd eoddd>r nsiob dabddd gJadr]

iofrddcb, drod6 Dd6dd

50 dq ooJDocl.g Oed>d ud erc$doedd doeodcb.

ado$d6b4 d,oe;o$daaR edd*,d dodd, air: ?Jddd e,ioiis.ocb
doe8efrld noSddori aodroedg, EJror gided, 2de dodd Odedd
noa3" 239-a dQ doxEataRcbd 1-00 add aralecri diDd zooo$ocbdDm,rJJ6

adoa.ld dddg de. 50 d6U oo3roo$e oeds: erabdrordd oeds:
lmFol)ienolr6.

' *t***

60.O0 e;g;i19od doe^ld

20-lI-2Olr dodrron

doocbdod>,
BaSdOd Oarood

a$d)
J

ioAlo

dodd &dedd no4
d&g zipoox>Ocbd adoa3EgJJF)

drdorf,

no"?dl

fnooro
e)

feaa

239-odo
6

dddO de.
(v)

no{oloncbg.dooa, aituead dozdd dddg Ee.50 ddb. oodrdorroobabq
oedor aoeoctas erodddoo nd ipJo$ ir;ssg docb, #-, "rdd rlret3rqt$ drnaoro xddd M/s Awake so{rl &e6dod errrd, ide.:q rrrq
Ee.So d ooJDo$E dddg fiiacro$${ ido lo#d, oede:l iroai:,cbd
eoddabr n$d EeA, a3:: urdd a3orlstacb Aoe*efng no#ddOri

L7.O7.2}Lldocb a$da

aadoedgu drroOm gided, 2de

odoeJdoJroRcbd 1-O0 add 6so(0d

fr "'
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;.-Aii#i.. :AKA tii DUSTff IAL AREA'ri i; -: V ;L0 i:..,'.'-:- - .
(A Govo,nmgnt oi Karni l uuucr6;ng)

, 1413, zr,d Floor, ll.P. Bu!ldlng, NrupElhunga Rc:d, Eeril-i;r! .i- L-',
Pho.rs : 22215303, 22?15079, 22242006, 222'i $06$, Frx : 0i-''; tr r77:l:.
!f obslts : wwv,,kladb.ln o'glall : l(Iadb@r L I I . l. i- r .r " r . : t

-q
No. IADB/ Hoi.',s- z I 1.$* t zo t t- tz

M/s Mother Ea: tlt Environte.-i,,
No. 3O, l* Floor,
sth tdain road,
Gandinagar,
Bangaiorc-560 009'

Sir,
Sub:Altotment of land in plot No. 217 of Harohalli I.:r., !.'-'

phase, change of name and endproduct-R::g.

Ref: l. SLSWCC mceting dated 2'0.09.2006.
2.Allotment letter Na IADB/ HO/Allot/ AS- 2 / i (,2 i,

/7s12/Og-LO, Dated: 05. 1O.2009.
3. SLSWCC Meeting dated 26.02.201 I.
4. Your letter dated: 29.10.20 ro & 10.06.2011

tn consideration of your request and as p.r- projcct clea-t::- -

accorded by State Level SWCC in its meeting dated 26.02.20I 1 lbr ch:rr3;

of name and change of activity, this is to inform you that, approv€Ll :l

hereby accorded for change of name of the comPany from M/ s Cl:aih ::

trrigauons to M/s Mother Earth Envtonlech propri€tor Sri. '-"1 . '

Paramesh and change of activity from manuiaciure of Drip/ilic:-rt

lrrigation Systems LLDPE I HDPE PiPes and Accessories to haza:cct'i;

waster land lill site project, in 4.00 acres of land allotted in your f:'vct-r i'r

plot No. 217 of Harohalli I'A., 2nd phase subject to obteir-itg gri'".

clearance from KSPCB and tv{OEF'

i..rItilcr, iu'if requeri i;r :r'uiirl':r' j; 'iril 'il !':j ";Jr:Js:'i' -;

has been considered in th: Board meeting dated 25'07'2O I i arc ti''

Board has resolved to grant 50o/o concession on rha Pr.j vajling t'rntr''ii" '

Dotcd- 06.06.20.1 1

i?r,,-'r.

:)

--q

{

{
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!t.
,:iid\i,

::2 :"

s|letr"n:nr rate of Rs' 60'o0 lakhs pe: acre:^::::::t 
'::,:,: ::::,:j::::.'t

rri your iavour ar Haruir*ii' I '" 
.', ,-:';;; r_ro ,- cr.c.r:.*Iesr. beroi,,:

pay the balarrce cost ir:' re$p€ct ti ij-";

,l

1. Cost oi 4'00 acres of iand'at prevailing

tentsi[ive price oi 1"' 60'CIo lakhs per acra +

f O"r" to*br Plot cirarges'

2. 50% 'rf &e prevailing tentative cost for 4'00

acres'

3. Less tunount alreadY Paid'

+. Balnnce land cost PaYabIe'

'I'iiereicr''' l/'ou are requested' to ;iay tiltj

Its. i, i5,00,0O0'U0 togerner "'rt!ii 
LrrL erv'r' vur-

one month from lhe date of receipt of this let'ter'

' rrrr^a he allolrrrent l*tii:
All other tenn$ and conditions stipulateci ir"t t

dated 05' 10'2009 rercains un altered

Rs. 2,64,r:)0,CCO"-ii

Ru. 1,32,00,CCO'i*

't-I Rs. l6,0C,CC0''J:

R;-- 1,16,oo,ct:o l:t"'

'oaierrcc lanC' ct;ut '!

^r. 
I l'--

Y'ours faithiullY'

o., ,! ,*-',F*-
o"{#-$;"'*t*!'i"

-{,}

i1
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F.No.23-1 221201 6-HSMD

Government of lndia

Ministry of Environment, Forest and Climate Change

(HSM Division)

August 29,2016

OFFICE MEMORANDUM

Sub: Distance criteria for setting up of Treatment Storage and Disposal Facitity 0SDF)

- Clarification reg'

ThesubjectmatterofsettingupofTreatment.StorageandDisposalFacility

OSDF) for hazardous waste has been examined in the Ministry'

2.lnthisregard,itistostatethat€entralPollutionControlBoard(CPCB)guidance
document _ "critelia to|. Hazaroou, w"rt" Landfill" of 2001 prescribes the locational

criteria in terms oi'0,*n." of rocation oi iac,ities from rake / pond, river, flood plain'

highways, public o,rn *. Copy of th; ,,.,d guidance document is available on CPCB

website.

3.lnaddition,theadditionalcriteriaintermsofdistancebetweenTSDFsas
orescribed by Ministry,s o-M. No.lz-ioizo13-HSMD dated 2on6t2o13 shall also be

adhered to for setting up of new ?l:te;;; "o*ron 
TSDF for hazardous waste in the

country. The o.M. rirnorr", that the new project of gomlnon treatment facilities within

a distance of a.o kir'-radius of the 
"-ir,i"g 

TSDFs for hazardous wastes is not

I

permissible.

4. The copy of the O'M' is enclosed herewith for reference'

ir.l: @.) "-to"re
Joint Secretary to the Govern

Chairman
niiiP"et / Pcc as Per list enclosed

Copy to: The Chairman' Central Pollution Control Board' New Delhi

i

a

I
I

-.

l

:

i

I
I
I
t(
!r
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- fi +--:'.,,... I\t oST I tvIIuE DJli,. TE
rlY SPEEDtQSTf_fAx

n . t. r ).ty",i2-3f-)i?i.,1i I t-sN[t)
Ctrr crrrm<-nr rif lrxlla

,. \.lnirisi4' ijl l.,rrr-ir<inrncrrt .rrld I',-,:cs:::

R oirrn No.73tt, ?ar-vnrarao.IJh4..rair.
(lG- C) (1, rmplr-r. l-qd'rr li rrrrj.

0 B{IE-}IEI\I o_rU, N p Lr -\{

:r-cs l)cllu-1 lfti.i()-i

Darcd: 30*.-Jirnr, 2[)13

i-rb: .{;agp.I9lanegunctrt ih r}re cognu}. .- regarding.
--a

a--i-fflWtuii Stt::i t.@:9],-c'.'th.:i c,p'. 'i rhc ectirrlr poirrrs rrncrgec

l :i, - ':-
.r- tt, +

a'i.-3,"
-. -! l:

.tudag,+l1c..lsr.14fil.,o*tt-dn 17*-$nI,r$L3 u':th rhe ..:p."r.o,r.o*.:r 1,r''*r"r-"...ji..
rnagE$tryTni 'qolrlPentes,. hlmc'I1 , indo.\tual hazitdnus rt:rsrr, bjo rncdica] rws:tc acd rnunic:rpe!
s/..li* rsastc'id the corhtry. unf.t trbi -ihrinrx,asiup oI I)r. \.. R:riagop:rh:r, Secrr,uir,;
(fici'iir,uiciir 7nt1 l'(,re\rs), et rht:'IIr*.ktrr',-rf Ilntjroru:,-rnt ;rji(i Iio1.(sli- \r-..r Drlj.:i. ir;r i,:,ilr

FllY&, t 1, lqr Fk,crr,

''. '{ii B}rilrr i(<.i,ad. Sonrs j!gu.r;r,
,F{lclgrlud - 5u(} i18.1, i\ P

j:.i:ffiHffitiffi;Hk;iri*;
6,.1-10H9/(;i l0 & tl, tst Fic,or.
Guimohar.{r'cnrrc, -

Rai Rliavan Rrmd. $cm:r;ri',ur.la.
f tvder*bad - 5'r{) f,8:. A P
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2 1'hc fq)fcsentaDves. 
:rl. cornplnies r.*.lrt., ancncierJ rhc mecdnll nrarlrtlr.=L.nnuous cor.eriog thejr p....:or'-',,.,rriri.,* irr__iu-*],.,.,,r"rr0u"*._.n, 

n,cijl#u"ru"rrorobtcm.s bt:ing face<j ii;;,;r, ,,,,,..r,,",,,t,. ,i;. ,_.r.:,_.€rt. 1ri51.11q;11i ,p

e_aLlvrrqeu uy urc re1;rcscfltatir.cs o[thc cr]ncr:rrr,,/r n,,*^-_1 
..,,.,_,,,.. n(,clrnf

lsr c,,f parr.iciprn,, ,, Ar.,n.r. ccrrrcd Gor-ernnrcnr l)eirarorrc,rri

rrrg was hcld u.jrh thc
o rJ,, *,. i"; ;.;;;. Tifr [f i'j;;j,'#] :s 

cum pe,, ics. crrsrl, r, r, r r

ullictpal sriltd wastc irr rh,, ",,,,,,.?.. .:- r ., 
rardous u';rstr:, br,r rncdr.alrd mutictpal sri'<l rr^rt. _ir,,t," ..,r,,,r,1'r:ilJ'il:til.:J;llli;Jl],,?i;1,\:

H::::IT,f illl:*:;:'il ;: j ,:: 
ji: i,ir*'. Dc,lr r -, h.,,,. .,,,,;

'I'lre fo]lowing acliorr poinrs uucrged cluring the drscussions:

i]i|;;:::.,fl.$;:Xfl:l* \vasre,n:irtessncnr.r.i,cirrrics 
necds ru b(.e,c(lura*((r

wastr: a nd clecr<.rnic IXf:TI -T:J,';trI 
or haza*rous *'"L"'t'i" -"ii'"i

intiastaicrur., .o,i,,.r r^i ;,;::,:;li5:.:'l,i,,H;::..,i1;#:,,,.:1i,31:
n-lr.rrtd bt ioregrarcd facitu.cn ;,;;;;;;ilil,icipal \\,asre. c.,'rp.,sring, u.a.r,.t(_)rfrerF4" etc.

'\li.t*irig thc reahttcnt. a,cl rJ:sp.s;rl .f i;ir, nletiicat \r::rstc lri rhi, .l:azr*i.,tr.u,;rsrc incitrxadtln lhcilitic,rs shouLJ fr" 
"*_rj""a.

l

/ilii lt rr'as suggcstcd *rat rhc cr-pr',,rct'ssi:rg r:[ hirdr erlorific/]r.r'al:lc lrazaril,rrrs\'?s-rc of vari,us,urustrir:s for s,r:ich ;rtr,r;:l"rr;di., 
'ur rr.r (,r,(.1r, rricert(:nr. stcel, ll1eflnal powcr plarrlr lui 1," ,ou,..,] i,i*n r'c ,J-rcaunc,r,

: ::T1 "::l, l'il":ll, J:;lT,::, ;i T, J; 
-'il 

"i,r'l',i,1.,,,,,,, c ha za,J,,, .

*c6rst,d r)erirrcd,, rt"r i*or,i ;; .J:Ii.;:;;,:"'1,"]';, Xi:,.,;;:,1; :;
;i.'1,'il,Tr.ffi,,f";ljlfl, |lll,J::'' r' .o,o.in",,oun 

"rt",r' suiubrt
r,,-rnsurmti'n*,i,r,crcri';,;il;;,:::1,.,,...'""''. s rTesrions t,. *.rr,ruo.Ji

iil] Dcla'1's irr graltting sute subsidics/lina.nciai c(rru,ilrneurs ll. trrc corrcerrctl

ff:,::H:fiil:1,1i;lill*,p,,i r:sor, 
",;; r,.',.,,,1,....,r r,, u ri,iny i, r

/r"i 
ii:ll.rTX'r,Xt -1o' 

h:*'c lsl)l"s arct dctars :rtc rrinS; causetl rbr gcru,iir
N 

!) l:s *," o,;,;,?,1:;l:::_I j: 
I i: ;[:Hl j,;f 

, Jffi. ; 
j:x,,.:il[:

viahiliq of rI-Sr)rrr- rrrcaretr wrrrri* ,t..lr.s,^,.r. ,rri, o"* r"1r 1.,,, 
"*rr,,,r.,r.

)
I
f.:

',-Ej:.#;
rlirl,e, 

r.(]Ul
- ti, '

I

,hr'i

f

i
I

i
i

I
I

i
I
I
I
I
I
I
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tflr" **grrorl weslc Ee'.ltmenr facibnc,t iuc r](it lrer,lrrirril tialtlc sitrcc

Jnriustrics atd }lealth Cars EstbalishlnetlLt (llC-Hs)',tt'c tlLrI scrrdrrrtl tltctr n'itstc.

to $rch facilities. .llence, third parLv audrr t.r[ the lnduslrir:s :irrtl lJ(.lls rrrar lrc

rnadc ntattdal()n' b.q incorpr-rratinq sttclt 1'rrrr,isiorts in Lhr cxlstrttg ,t'.ttti:ttrtri

framt'rtodr and also by incclrporanng chc s;rnxr 1ts ,r cr,t](lttlotl rn tl-rc

eutbr:rizations g,:Eted bv SPCBsi l)CCs to such industrtes arrd ht'alth cart;

cstablishmenE. This would netd rr.r bc attendtcl to ()I1 Pri()r:ln'.

Ncu' prolecbi of commorr trclmrcrlr Facilines urrhin arr arca oi 400 krn ra<lius

of the cxisting TSDFs for hrzardotts ,*'istes rr:d withjn 150 krn radius of thc

cxisting bienredical \\'asrc mafl:rgerucnt lacilrics rirr,ul.l ttot irt' itliorvec.l itt

orrlCr !o snsulc conrPhance'.vrtli tltc (..PCf|,1r-uirltline.. Sl'Clls;. 1)(-(-s slr<.,ulrl

gve tbeir peritissions only aftcr en-surirrg thcir corupliancc ttith tht: rton:rs atrtl

fua"Un"s of (SCB,paniculady r&tirrg to disurncc critcsa :urd cc,rrsidcnn6'. tlre

need of rhc area as \eell xs aveilabfity uf adcquag wasrc in drc atex f()r

insmlling cornmon Eeatment iacili des.

\\'ith resprct to matugcmcnt of municipa.l solrd t'aslcs, il rvns in[r-rrnred thri
'the tipping fcc pal'r:rcnts Jo \\?stc m^tlrlqc,Ir('r)l c(tm!)a,1lcs :rlt' vert nruch

delaycd b-v thc Muniopalitics. Thc cxisting PPP rn,rclcl i,rr niurrtc\:al s'astt:

mans,genufit docsn't Setlm to be working lCll. \lot-: l,) ru,tt'lrc rcquestcti t(!

rer.ieu, rhe nrodcl iu consulradr.ro witb smlirholdt:rs.

Wifh regarcl tg CCrlrtOmic'allrabrlt-t'rnrl susttut:',brliti r',[ \rrilitc t() crtCrg;. lllrtnt;

1lfi-l'E), it was suggested tharthe po*'cr tarift." tbr $'a$fc't(.r-errcrgr plarrts rD;r','

bc 6xed on linc ,rith those apphcablc l-or rerrewnbles. j\lso l{l)C) mcc}ranisr:r

should bc applcabk' fc,r purchltsr: of 1'rt,wcr ironr \\:l ['.s. 'l ht'\\'l'l']s slrtluk!

be seca as \t,asle marurgemcnr ()pcrauorrs ltnrl nt>t cL:ctricin' ge::uration plir'rto

Afld neeti ttre rtquircd sqlP()n o[ thc (ioverrrurcrrt ]'hc matlcr ma\'

accordingl,v bc talrcn trp rxith thc M,rLjD elrl llNltF

1 was suggesrcd rbar dcmands lbr conrpost product'd et tnu!liclP;tl srtlid rvastc

rrcauneni end dispOsal ficilidcs neccls to bc c;catctl. Fr,r ;lris ptirptlsc. f)cptt'

Of ClrcrnieAls & I 
jcni[zers tltl\' bt' rcrqttr'sttrrl lt ] trnl'llc:nctrt tlrt

rccotilffndarions of thc lntcr--Virrisrr-nal lask lirrct', \\hlcir r('('ornlncnclrcl

thet the chcmical fertiliz.cr compelties sh<lulci co-srarkcl rlrc crti c(,tllPost al(xlc

s,ith the'chcmical fertilie.ers in r baskcr appro:rch. '['lrr'Suplt'tnc Cott:.t ltits al;o

passcd orderS baletl on tlte tecotnmund:ttio:rs oI tlru ablrl'tt 'l asli F'rrt:s'

Sirrcc.Phosphatc fuch C)rgaoic !\{anure ORO\I) *cneratcd-irr rnunicil>al solitl

*nror,rrrpost ptanrs is riin in orgarric,hrsphl.tc. rt shorrlci Lrc bror.rght rtodt:r

tlrc nutrjem Ixusccl suhsirlr sche.ntc 'l lrr [)eptr oi ljrl.tjliz.i'rs nl:l\ cxxil]if ie lhit

('n)
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(*ii) Rajasthan Srarc Irollutiou (lr>nrrol Bo,rrd (ILSI)(.B; has prrt rlrc <onrp,rsl Plrtnt-"

urnrler rcC €ar€goq.o[industriss Thc nLlncr br talico trlt witlr thc liSl'}(.-l] u'itli

a t'icw to promodn8i, sctDlig up r:i such waste Procestlnt'- facilitic'

'lirc corpus iund av:rrlairlt unds drc \attuu.,! (,lt'ar l'.ncrg,r' l'urtrl ;\( l.l:
may be tepped fCrr uriliang it for crrocessirina! t}rent'.irig ('f \\':litc-I(r-lincr$\

plqects *r,it t t gftterj Wastc trtancgement Proiccrs. ;\ scllcrnt' nral' bc

icrrmulated fO dcmonstratc this conccP{ br rvay of a terv dcnrcl prtritlcts liccping

in ytc,ur thC necd fot plrpcr scg,rcgatiCrn o[nasrc al iourcc frrr suc'ccss t'r[tltr;sc

proiccts.

!
t
i.

r

I

I

t

i

I
!
t

isr'i Thc 1rlastcr P[1as for']own^s/Ciucs slrgulcl clgrlv indrcatc thc ler:ds earmarkctl

firr srnrng up uf wnite mxnagrmrxu filciliuci, irxlutlirt;i tltt: ra,ltus ,rf lrrr{irr

zoncs rcquittd around such faciJirics.

(xv) lhc cxisting tctrlrlatory- framerv'ork on \r':Lslc lnlnsssmqrnl

solid vastcs such ** sleg from sreel in.lustrics, crc',

addressed.,..

d()C:- rlt)t. corcr thc

rvlriclr nccr{s l, r lr<

(:;r,i) 'fhc exrsrirrg re.gulatorv framcn'orh .lso tlo,:s rl()t ((rv(r thc rttilri;tgcnrcot

srl]id ua*tcs gen,rard ftom indusrocs orhcr tharr hrzlrdrlus industrics, stlch

wastc B:res, canl burds, dcbris aod construction nratcrials. ctc.. \l1lich nccd

trr addres"*ed.
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